FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liguidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF TERRA FORM

GLOBAL INDIA PRIVATE LIMITED

Sr PARTICULARS
Mo

TIMELINE

Person

1 | Name 0f The Corporate | Terraform Global India Private Limited

2 | Date Of Incorporation Of | 16/09/2016
The Corporate Person

Corporate Person Is
Incorporated/Hegistered

3 | Authority Under Which | Registrar Of Companies, Mumbai |

Number/ Limited Liability
Identity Number Of
Corporate Person

4 | Corporate Identity U40300MH2016FTC331310

5 | Address Of The Unit 702, 7th Foor, Tower 3 Equinox
Registered Office And Business Park Off Bandra Kurla Complex, Lbs
Principal Office (I Any) | Marg, Kurl, A West, Mumbai City, Mumbai,
0f Corporate Person Maharashtra, India, 400070

6 | Liguidation 26/02/2026
commencement daie of
corporate person

¢ | Name, address, email Akansha Ashish Rathi

address, telephone Address: Office No B- 508, Mahaavir lcon Plot
number and the No 89, Sector 15, Cbd Belapur,

registeration number of | Navi Mumbai, Maharashira, 400614.

the liquidator Email Address: Rathiakansha83@gmail.com

Telephone Number: +91 9167733969
Reg.No.|bbi/lpa-002/1p-N00332/2017-18/10938

g Lasi Date For 28/03/2026
Submission Of Claims

Motice is hereby given that the Terraform Global India Private Limited has

commenced voluntary liguidation on 26.02.2026

The stakeholders of Terraform Global India Private Limited are hereby called upon
to submit a proof of their claims, on or before 28.03.2026, to the liquidator at the

address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by

electronic means.

Submission of false or misleading proof of claim shall attract penalties.

Sd/-
Akansha Ashish Rathi

Date: 02.03.2026 Liquidator for Terraform Global India Private Limited
Place: Navi Mumbai Reg. No: IBBI/IPA-002/1P-ND0332/2017-18/10938
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